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LOK SABHA 

Thursday. the 13th April, 1961/Chaitra 
23, 1883 (Sakal 

The Lok Sabha met at Eleven of till' 
Clock. 

[MR. SPEAKJl:R in the Chair} 

REFERENCE TO JALLIANWALA 
MARTYRS 

Mr. Speaker: Hon. Membt'rs may 
bp aware that the 13th of April, is Jal-
lianwala Bagh Day. The hon. the 
Prl"Sident has gone th('re to unveil 
the Martyrs' Memorial today. 

.~ a mark of re~p "Ct to the mMTIory 
nt tho!'e martyrs who shcd thei!' blood 
for winning our frc!'dom. and on 
whosp struggle the foundations of our 
freedom have been flnnly laid, 1M us 
stand in silence for a minute. 

The Members then .~tood in ,ilence 
for a minute. 

ORAL ANSWERS TO 
QUESTIONS 

Violation of Ind1aJl Alr-S,.e. 

+ 
(Siarl VId,.a c ....... Sbakla: 

-._ l' Sbrl D. C. Sba ...... : 
. Sbrt Apd): 
SIarI SquuIIlI: 

Will tnt' lni~ of DefeBee M 
pl8M!d to sta~  

t a) how many cues of violatioft of 
India'. air-spKe ha.,t' taken place 
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ainee the 15th December, 1960 by the 
PortugU£5e and Pakistani aircratta 
N'spectively; and 

(b) the efforts that were made to 
check these? 

Tbe Minister of Defence (Slll't 
Krishna Menon): (a) and (h). Tht'1"e 
were 8 violations by Pakistani kircratt 
and nonl' by Portuguese. Protests 
have bec'n lodg('d with the Govern-
ment of Pakistan in respect of four 
\. iolutions. In n·gnrd to the others, 
the matter has not been taken up B. 
aircraft identitkation is n01 consider-
ed adf'Quute for the purpose. 

ShrA VAdY8 Charaa Shukla: May I 
know what WIlS the rarth""t e t~nt 

to which 1m. aircrllft penl"tralf'd into 
O:lr territory and if any attAompl wal 
made- to int('r('("J>t thrm" 

ShrA Krl5hna Menon: TIll' parti-
culars hcre-nre rath('r dC'lailoo "nd If 
you will p!>nnit me ... , 

Shri Vldya Chara .. Shukla: Vt hIm 
giv(' 8 Hingle instance ot thl' f.r1h",t 
limil of incursion into our ,,ir 1fPIlN'. 

8brt KriAhna Menon: On th,· 6th 
January, • to 6 Pakhrtanl aJr(~ra t 

violated Indian h>rritory m'.t Oaj-
j ......... lo <Jail8lmer Stau). On tbt' 8th 
J.nuary, ont' Pakt.tanl aircraft violat-
t'd our air apace nl'Br Chak (South-
east at al.in~.pr). 

J .a •• bout to AY th.t J would lay 
a .tatnnent On the Table, tor the in-
formation of the H~  after ch«k-
tn, up on the.. 

Mr .• ,...er: Ia be in a poeiUon to 
AY how In t.he7 penetnterd? 
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Shrl Krishna MeDon: I have not got 
the exact mile distance here. Also I 
have to find out whether that place ill 
anywhere near a'ly place the name of 
which should not be disclosed. If you 
w!1! give me a day or two, I wm sup-
ply the information. 

Mr. Speaker: He may take nis own 
tim 1', a week or ten days. 

Shrt Krialma MeDOn: Yes, Sir. 

Shrt Vldya Charan Shukla: In view 
of the futility of these protests, may 
I know if Government have w.der 
contemplation any other method of 
checking these air violations? 

Shr! KrlshDa Menon: I cannot agree 
that these protests are futile. It is one 
method ot dealing with a foreign 
country. That is to say, if you talk 
to another nation with the weight of 
the status and the power, if you Uke, 
of this country, you must lIssume that 
it has got some result. Even if you 
take violent action, there is no 
guarantee that it will be successful. 
It may be successful. 

Sbrt Ramanathan SChettlar: Know-
Ing full well that only two countries 
had violated our air space, why have 
protests been made only to Pakistan 
and not to Portugal? What is the main 
reeson for not protesting to Portupl? 

Mr. Speaker: He hu answered that 
there was no violation by Portuguese 
aircrait. 

Shrl D. C. Sharma: May I know 
what are the precautions taken by 
Government apinst these air space 
violations and whether it baa been 
found that these aircraft were on a 
IPY ftilht or reconnailSllnce fticht or 
some other kind of flight? 

Sbrt It ....... MeDOIl: Accordine to 
present information und present 
understanding of facts, they do 
not appear to be aircraft that could 
have gathered, much information. But 
whether they pthered intormation or 
not. it Ie our IIOvereiJn territory. If 
they wanted to fly over UI and If they 
Mked UI in the ordinary way, we 

would pennit them. They are not ex-
pected to take this tor granred. In. 
other words, I have no material here 
whiCh makes me think that these 
aircraft ~e of the type that could 
have taken any photographs. That was 
why I asked tor a day or two to find 
out. 

Sbrl A. M. Tariq: May I know what 
is the number of air violations which 
have taken place on the Jammu and 
Kashmir border, and whether any 
protests were made to the United 
Nations? If so, what action was taken 
by the Unit.ed Nations observers? 

Mr. Speaker: He will include that 
in the statement. 

Shrl Krishna MenOD: No, 
is a separat.e question. If 
down a separate question, I 
wC're it. 

Sir. Thi! 
he put. 
will ans-

Shrl A. M. Tariq: I was referring l.o 
the air violations by Pakistan ot the 
cease-fire line, of the border. How 
many times has it. violated and what 
action has been taken? 

Shri Krishna Menoa: I do not re-
cognise the cease-fire line as our 
border. The hon. Member may. 

8hrl RarbaDath SlDa'b: May I know 
why, when Pakistan shot down one 
ot our aircraft for violation of their 
air space, we should not shoot down 
their aircraft when they have violat-
ed our air spaCe eight times in four 
months? 

An BOIl. Member: Why was it not 
~ ot dOWn at leut once? 

Shrl ItrlslaDa M8DOD: I do not say 
We would shoot them or we would not 
shoot them. It is not a ~ 
international practice to shoot down 
aeroplanes which violate a country's 
air lpaCe until every other remedy 
has been exhaUited. It is an act pre-
cedent to war. 'I'herefore, we cannot 
!!peak about It in thJa llght vein. Pr0-
tests have been made. I have DO 

doubt that the PaldMn ~ 
will take noUce of them. 
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Shri ~aus ir Bharucba: Will the 
De eJl~e Minister categorically assUS"e 
the House that we are in a position tEl 
intercept any hostile aircraft? 

Shri Krishna Menon: I will n{'ither 
assure nor non-assure. 

Dr. Ram Subhag Sinrh: While 
rtplying to a supplementary question 
asked by Shri Raghunath Singh, the 
Defence Minister has said that it is 
an act precedent to war. May I know 
why India did not decla!"e war on 
Pakistan when our plan!' was shot 
dOWn hy them? May I also know in 
which area ot our country these air 
violationlj had taken place and whe-
ther the frequency 01 air vioilltions 
has rerenlly increased? 

Shri Krishna Menon: As regards the 
first part of the question, India did 
not declare war because we happen to 
be a responsible country. As regards 
the second, it is another question and 
it a ge'Parate question is table, I will 
answer. 

BomfO! bOD. Members Tose-

Mr. Speaker: The hon. Minister has 
promi~ed to give Us a statement of all 
the air violations. From it, we can 
gather information as to what was 
the distance penetrated. 

Let u~ see later on. 

Shri Kr1ab.aa Menon: Not about all 
air violations, but about the tour 
mentioned here. 

Mr. Speaker: Even with respect to 
there, the distan{"p may also be indi-
cated. 

Shrl Krtsbaa Menon: Yes. 

Seine BOIL Measaten rou-

!lr. Speaker: Thil is a continuous 
alra1r. I will allow opportunity to 
hOtI. Memben on another occasion. 

Rhrt II. L. Dwindl: I wantled to ask 
a dilrerent question. 

Mr. Speaker: I will proceed to the 
next question. 

Bank A('counts in Forelp Ooantriee 

+ r Shri Ralll Krlshan Gupta: 
·lUS. ~ Pandlt D. N. Tiwari: 

L Shri Pangarkar: 
WilI tILl> Minister of FiDance be 

pleased tu refer to the reply given to 
Starred Question No. 268 on the 2111t 
Novembl'l, 1960 and state: 

(a) ..... hether investigations regard-
:'lg tht' a!1e~cd accounts of Shrl S. P. 
Jain with Banks in for.;lgn countries 

ha\'/' be"1l finalised; 

(b) if so. the rl':;ult thcrrof; and 

(e) tht.' nature of action taken In thi. 
rega·rd? 

Tile Ueputy MinWer of FhwlCle 
(Shrl II. R. Bhapt): (a) No IIlr, in-
vestigation,; regarding the alleged 
dollar accounts ot Shri S. p. Jain In 
UB.A. are IItill in prolress. 

(b) and (e). Do ·not Hise. 

Shrl Ram Krishan Gupta: What i. 
th,. uttltude ot the toreicn banu? Are 
w(' getting full co-operation from 
them 0.· are they creatin, any dim-
eu Ity In t i~ matler? 

Shri B R. B_at: Who are creatin, 
difficulty? 

Shrl Ita. K .... han Gupta: The for-
eign banb. 

Shrl B. R. JIba&'at: They are under 
no obUpUon either to co-operate or 
to non-cooperate. We cannot compel 
them to do anything. 

Sbrl &am KrUbaa Gupta: What 
methoda are betn, adopted to ftnd out 
the accounts of Shrl S. p. Jain from 
thM(! foreign banlu it we are not ret-
tinl! ('o-operatiOn trom them? 

Shrt B. R. 1Ibapt: Tht" hon. Mt"tTI-
her IIt"t"fnS to be una .... re of the ope-
radOn of banks whether in lhia coun-
try or ouUide-much lea in outside 
countries. We have no power to foIce 
th,.m to do 80. 




